Name of the Corporate Debtor: Gopalsons Steels Private Limited; Date of Commencement of CIRﬁ’]hﬁg)Bgrl_—%gggbList of Creditors as on: 09-06-2021; Name of IP: Mr. Kanti Mohan Rustagi; Last 5 digitof registration

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 0 NA
creditors belonging
to any class of
creditors

2 Unsecured financial 0 NA
creditors belonging
to any class of
creditors

3 Secured financial 2 380091254 2 380091254 80.29 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 0 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 14 2965740 14 2965740 NA
(Workmen)

6 Operational creditors 9 3326501 9 3326501 NA
(Employees)

7 Operational creditors 2 103586398 103586398 NA

(Government Dues)

8 Operational creditors 19 129717810 16 93290736 19.71 36427074 NA

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 0 0 NA
any, (other than
financial creditors
and operational
creditors)

619687703 473381990 36427099 109878639



https://ibbi.gov.in//claims/claims-list/8084
http://www.tcpdf.org

